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A, 237(31).—Tgufa, e & S ess 309 % Wi NI USH ViRl b1 WA id gU, SN s gfed
10T FRTfo=erd (SRS hHaiRg=) 9l 2, 1959 &l 37 ardl & e 21fuskia & ge, = 18 ity 9
wEe feRa T ® A h k1 A TR e 2, eifurehia sd gU, e HATerd & S1eiH SER deay e wdel TS g ST,
FER F Arersis (HRER)® I8 W 9l i ggid 1 fateEme s & fou frefatad fem s €, sl —

1. W W ST W —(1) 3 ) e A OER dedv T qee U qierd et (i) ot
oM, 2013 © |

(2) ¥ U99F H YRRH i A@ & TgQ B |

2. UE HEAT, SeRT0T a9 9a 9 3T UL a7 a7 a0, — I UE 1 G&A1, ITRT 0T, 3 o8 31
U I I SATHM I8 B, S 37 Pl 9 Sues orgE % W9 (2) ¥ Wy (4) ® fafafde #

3. udt it ugfa, IMF-Hw, WA, IMfe—<H W R WA H TS, Y-, AT IR ST Feiferd
I 9 9 B, S Se S % W9 (6) ¥ & (13) o faffde € |

4. trdar—az =afm,—
(%) T @ =t 9, frgen ufd =1 fowent woht Sfifad 2, foare foman 2, = foame =1 gfo=t &1 7; =0
(@) forga et ufd = 1ot ueht & Sfifd Ted gu et safaa o foare foran 2, 1 foame =1 e =it 2,
I 98 W i &1 a7 8
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& Tl IR € SR UH i & fow o= oneR ® o o7 TRl safe i 39 Frem & werd @ w2 e |

5. Torfaet s it vTfe.—Tel 19 TR &1 98 T © Toh U1 1 Teeas 91 GHi=ia 2, 98] 98 39& fog
S R B 3R AEEg Fh, 31 & R Sudy w1 fordt ot =1 vent & safaal i ared, SR g Rifuer s g |
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TV O ST/ 0 T U
A W 9 T UE H I a9 AT S |
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[ G 19011/1/2009/€. (Fferd) ]
et frem, FeemeR (gfem™)

MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 8th April, 2013

G.S.R. 237(E).—In exercise of the powers conferred by the proviso to article 309 of the Constitution and in
supersession of the Central Police Training College (Non-Gazetted Staff) Recruitment Rules, 1959, in so far as it relates to
the post of Farrier, except as respects things done or omitted to be done before such supersession, the President hereby
makes the following rules regulating the method of recruitment to the post of ‘Farriers’ in the Sardar Vallabhbhai Patel
National Police Academy, Hyderabad, under the Ministry of Home Affairs, namely :—

1. Short title and commencement.—(1) These rules may be called the Sardar Vallabhbhai Patel National Police
Academy, (Farriers) Recruitment Rules, 2013.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. Number of post, classification and Pay Band and Grade Pay or Pay Scale.—The Number of post, its
classification and the Pay Band and Grade Pay or Pay Scale attached thereto shall be as specified in columns (2) to (4) of
the Schedule annexed to these rules.

3. Method of recruitment, age limit and qualifications, etc.—The method of recruitment, of the said post, age
limit, qualifications and other matters relating thereto shall be as specified in columns (6) to (13) of the said Schedule.

4. Disqualification.—No person,—

(a) who has entered into or contracted a marriage with a person having a spouse living; or

(b) who, having a spouse living, has entered into or contracted a marriage with any person,
shall be eligible for appointment to the said post :

Provided that the Central Government may, if satisfied that such marriage is permissible under the personal law
applicable to such person and the other party to the marriage and that there are other grounds for so doing, exempt any
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person from the operation of this rule.

5. Power to relax.—Where the Central Government is of the opinion that it is necessary or expedient so to do, it
may, by order and for the reasons to be recorded in writing relax any of the provisions of these rules, with respet to any class
or category of persons.

6. Saving.—Nothing in these rules shall affect reservation, relaxation of age limit and other concessions required to
be provided for the Scheduled Castes, the Scheduled Tribes, Ex-servicemen, other Backward Classes and other special
categories of persons, in accordance with the orders issued by the Central Government from time to time in this regard.

SCHEDULE
Name of post Number Classification Pay Band Whether selection  Age limit for directrecruits
of posts and Grade Pay  or non-selection

or Pay Scale  post

) @ ©) @) ® (6)
Farriers 2*%(2013) General Central PB-1, ¥ 5200- Not applicable ~ Between 18 and 27 years
*Subject Service, Group ‘C’, 20200 Plus (Grade (Relaxable for Government
to variation ~Non-Gazetted, Pay ¥ 1800) Servants upto the age of 40
dependent  Non-Ministerial years in the case of general
on workload candidates and 45 years in

case of candidates belong-
ing to the Scheduled Castes or
Scheduled Tribes accor-
dance with the instructions
or orders issued by the
Central Government.

Note. 1—The crucial date
for determining the age limit
shall be the closing date for
receipt of applications from
candidates in India (and not
the closing date prescribed
for those in Assam,
Meghalaya, Arunachal
Pradesh, Mizoram, Manipur,
Nagaland, Tripura, Sikkim,
Ladakh Division of Jammu
and Kashmir State, Lahaul
and Spiti District and Pangi
Sub-Division of Chamba
District of Himachal
Pradesh, the Union Territory
of the Andaman and
Nicobar Island or the Union
Territory of Lakshadweep).

Note. 2—Recruitment made
through the employment
exchange, the crucial date
for determining the age limit
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shall be the last date up to
which the Employment
Exchange is asked to submit
the names.

Educational and other qualifications required for
direct recruits

Whether age and educational
qualifications prescribed for
direct recruits will apply in the
case of promotees

Period of probation, if any

(N

® )

Essential :

(i) 10th pass or equivalent from a recognized
board.
(i) Trained Farrier with special training in hot and
cold shoeing.

Desirable :

Ability to prepare the hooves of horses for fitting horse

shoes, to make horse shoes and nails.

Not applicable Two years

2 years experience in shoeing horses either in Army/CPOs

CPMFs/CPA Fs.

Method of recruitment : Whether by direct recruitment
or by promotion or by deputation/absorption and
percentage of the vacancies to be filled by various
methods

In case of recruitment by promotion or deputation/transfer
grades from which promotion or deputation/transfer to
be made

(10)

(11)

By direct recruitment

Not applicable.

If a Departmental Promotion Committee exists, what
is its composition

Circumstances in which Union Public Service
Commission is to be consulted in making
recruitment.

1

a3

Group ‘C’ Departmental Promotion Committee
(for confirmation) consisting of :—

(i) Deputy Director —Chairman
(ii) Veterinary Officer —Member
(iii) Administrative Officer —Member

Not applicable.

[ F.No. 19011/1/2009-Estt. (Farriers)]
PRASHANT NIKAM, Director (Police)
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